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Vial FaclDR Ca.eer Tlareat 

3589. DR. G. VIJAYA RAMA RAO: 
Will the Minister of HEALTH AND FA· 
MILY WELFARE be pleased· to state: 

(a) whether it is a fact that Viz •• ia 
fae ina Cancer threat fron refinery due to 
emission of benzopyiDes in dangerous 
quantities and if RO, corrective steps taken/ 
propos ed ; and 

(b) whether any standards have been 
laid down for emission of benzopyrines 
and whether tbese standards are being 
implemented vigorously and jf so, results 
there of ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) &. (b) 
The information. is being collected and 
will be laid on the Table of the Sabba in 
due course. 

ReeoDStftution· of Zonl RaIlway Vie ... 
Cousultative Committee. 

3590. SHRI MANVENDRA SINGH 
Will tbe Minister of TRANSPORT be 
pleased to state: 

(a) since wben the Zonal Railway 
Users Consultative Committ ees bave Dot 
been reconstituted; 

(b) are tbese Zonal Railway Users' 
Consultative Committees beinl reconstitu-
ted; and 

(c) if 10, from when? 

THE MiNISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHR.I 
MADHA VRAO SCINDIA): Ca> The Zo-
oal Railway Users' Consultative Commi. 
ttees have Dot been conltituted since 
1912. 

CTrIl",lGtIon] 

Sports Stadl_1n fo.. JbunJlriiDu 

3591. SHRI MOHD. AVUB KHAN : 
Will tbe Minister of HUMAN RBSOURCS 
DEVELOPMENT be pleased to state : 

(a) whether Government proPOIe td 
provide financial assistaDce for CODltrueJ 
tiOD ofa new stadium in Jhunjhunu dis-
trict to promote sports. and 

(b) if 10, details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMBNTS OF YOUTH AFPAIRS 
AND SPORTS AND WOMEN'S WELFARB 
(SHRIMATI MARGARET ALVA): (a) 
aDd (b) A proposal for construction of • 
stadium at lhunjhuDU bas been retelved 
from the Government of Rajasthan and a 
grant of Rs. S lakhs is proposed to be 
'I.Dctionod for it. 

[&,lllh] 

S •• ftlq of Central Water Commil8loD 
OIlce, Barla to Ralpar 

3592. SHar RADHAKANTA DlqAL: 
Will the Minister of WATER RESOUR. 
CES be pleased to atate : 

(a) whether there is a move to shift 
the Central Water Commission's Offiee, 
BurJa (Orissa) to Raipur in Madhya 
Pradesh; 

(b) whether tbere bave been II'OWiD, 
diacontentment amonl the people of Orilld 
and the) are opposina it ; and 

(c) if 80, reaction of Government 
thereto? 

THE MINISTER OF WATER R.E~U_J 
RCES (SHRI B. SHANI{ARANAND): (a); 

(b) and (c) Yea, Slr.·TheIe Commltt .. · No, Sir. 
are in the procell of reconstitution from 
l.l.1986. (b) and (c) Do DOt 8l'ilO. 




